FORM B

PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF ANIIRUDH CIVIL ENGINEERS
AND CONTRACTORS PRIVATE LIMITED

Sr. PARTICULARS DETAILS
No.
1 Name of corporate debtor Aniirudh Civil Engineers and Contractors
Private Limited
2 Date of incorporation of corporate 16/11/2011
debtor
3 Authority under which corporate ROC-Mumbai
debtor is incorporated /registered
4 Corporate Identity No. / Limited U45400MH2011PTC223994
Liability Identification No. of
corporate debtor
5 Address of the registered office and | B-11, Sita Estate, Aziz Baug Mahul Road,
principal office (if any) of corporate | Chembur, Mumbai - 400074
debtor
6 Date of closure of Insolvency 01st February, 2024
Resolution Process
7 Liquidation commencement date of | Date of pronouncement of order by Hon’ble
corporate debtor NCLT: 01¢t February, 2024
Copy of Order received on: 2nd February, 2024
8 Name and registration number of Ms. Kala Agarwal
the insolvency professional acting as | Registration No: IBBI/IPA 002/IPN00841/
liquidator 2019-2020/12734
9 Address and e-mail of the liquidator, | Address: 801, Embassy Centre, Plot No.
as registered with the Board 207, Jamnalal Bajaj Road, Nariman
Point, Mumbai 400021.
E-mail: agarwalkala@gmail.com
10 Address and e-mail to be used for Address: 801, Embassy Centre, Plot No.
correspondence with the liquidator | 207, Jamnalal Bajaj Road, Nariman
Point, Mumbai 400021.
E-mail: accpl.cirp@gmail.com
11 Last date for submission of claims 01st March, 2024

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered the
commencement of liquidation of the Aniirudh Civil Engineers and Contractors Private Limited
on 1st February, 2023 (copy received on 02nd February, 2024) under section 33 of the Code.



The stakeholders of Aniirudh Civil Engineers and Contractors Private Limited are hereby called
upon to submit their claims with proof on or before 01st March, 2024, to the liquidator at the
address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

KALA
AGARW
AL

Ms. Kala Agarwal

Liquidator - Aniirudh Civil Engineers and Contractors Private Limited
IP Registration No: IBBI/IPA-002/IP-N00841/2019-2020/12734
AFA valid till 24t August, 2024

Date : 07.02.2024

Place : Mumbai
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ACC Limited

Registerad office: Cement House, 121, Maharehi Karve Road, Mumbai, Maharashtra - 400020

NOTICE REGARDING LOST CERTIFICATES

MNOTICE is hereby given that the certificates for the undermentioned securities
of the Company have been lost/misplaced and the holder of the said securities/
applicant has applied to the Company to issue duplicate certificates.

Any person who has a claim in respect of the said securities should lodge such
claim with the Company at its Registered Office within 15 days from this date,
else the Company will proceed to issue duplicate certificales without further
fntimation.

Indian Bank

GF, Vishwakarma Niwas, Station Road, Navghar, Vasai Road - 401202
Tel: 0250 - 2337140, 2338079 | Email: vasairoad@indianbank.co.in

The under menboned persons are hereby informed that they have failed 1o pay off the
liability in the loan accounts, Notices Sent o them by Registered Post have been returmed
undeliverad, 1o the Bank. They are therefore requested to pay off the Bability and other
changes and redeem the pledged securifies on or before 28.02.2024 failing which the
saed secunities wil be sold by the Bank in public auction at the cost of the borrowar al the

GOLD AUCTION SALE NOTICE

5% 7 RESERVE BANK OF INDIA
m-« www.rbi.org.in

Auction of Government of India Dated Securities for

33,000 crore on February 09, 2024

Government of India (GOI) has announced the sale (re-issue) of three dated
securities:

Notified amount | Earmarked for Retail

St.No|  Nomenclature | \orinaj (in¥Crore) | Investors* (in ZCrore)
1 | 7.37% GS 2028 7,000 350 |
2 | 7.18% GS 2033 16,000 BOD |
3 7.30% GS 2053 10,000 500 | |

Loulswadl Branch | Elevaled Grownd Floor, Mezzanine
Fliaor Sun Magnafica. Mear LIC Sarvica Road | Louizwadi,
Than Wes! | Membai = 400601 Phone: +97 22 2561441813

Email-mumad@federalbank. oo in| Website:hitp e federalbank.coin

PUBLIC NOTICE- GOLD AUCTION

Motice s hereby given to the public in general and the account holders that
e-auction of the pledged gold omaments in the below mentioned account's will
be conducted by Federal Bank Lid., on 1300212024 through online porial,
https:iigold.samil.in. Interested buyers may log on to the auction portal or
contact tha Bank at Thane Louiswadi for further information., In case e-auction
is not materialised for any reasan on tha data mantioned abawva, with raspeact
any or all ilems of the pledged ornaments, Bank shall be conducting privata
sale of the items on any subseguent date’s without further notice.

FEDERAL BANK

Branch Name Loan Account Number
Louiswadi 1775680001 0264
Sdi-
Place : Thane Authorised Officer
Date :07.02.2024 For The Federal Bank Ltd.

Regd. Oifies: 1, Nekon Mandels Road, Vasant Eunj, New Delv - 170000
Corporate Office: Pt No.1, Maruti Udyog Jont Venture Complex
Gurugram- 122015 (Haryana) India
Phones: 51 3643339870-74, Fax: 0124- 72471688
E-mail: seatsi®bharsiseats, nel, websile: www bharatseats com
Notice

Members of Bharat Seats Limited are heraby informed that pursuant 1o Section 110 and
other appicabde provissons, il any, of the Lompanes Act, 2013, read wih the: Lompanes
(Management and Administration) Rules, 2014, Regulation 44 of the Securtes and
Exchange Board of India (Listing Dblgations and Disclosure Heguirements) Regulstion:

2015 read with the General Circular and Notifications ssued by the Minstry of Corporate
Affsirs and other applcable liws and reguistions, the Postal Balol Nolice sesking The
approval of the Members on the resolutions set o n the sasd Motice, has been sent
electronicaly by National Securities Depository  Limited [NSDL') on Februsey 6, 2024
(o the Members whose e-madl addresses are registered with the Company | Depository
Panticipants as on Friday, February 2, 2024, the cut-off date. The approval of Members
5 sought for the business set out in the Postal Baliot Notice by way of woting by electnonic
L] =i

Members can download the Postal Ballol Nolice svailable on the websie of the Company
at www, bharatseats.com, website of the Stock Exchange, i.e. BSE Limited at
wanw bseindia.com and on the website of NSOL Le., hitps/lvwww.evoting rsdl comf. The
documents mentioned in the Postal Baliol Notice are available for inspection
electromcaly and Members seeking to nspect such documents can send e-mad 1o
imvesion_relntons®hhar atseats.net
In accordance with the MCA circulars, the Postal Ballot Notice & being sert only in
electronic form to Members whose names appéar on the Register of Members/List of
Beneficial Dwners as received from the Nabional Securities Deposiiory Limged [NSDL)
and Central Depository Services (India) Limited (CDSL) as on Friday, February 2
2024 [cut-off date) and who have registered their e-mail addresses with the Compary/
Deposionies
Member (s} whose names appear on the Hegrster of MembersLis! of Beneficial Dwners
&s on the cut-off date will be considered for e-voling. A person who s not 8 Member as
on the cul -off date should treat this Notice Tor information purpose only
In accordance with the applicable Circulars issued by the Ministry of Corporate Afiars
thig i:ummnj is providing to s Members the faciity to exercise their nght 1o wte only
by electronic means (e-vating), The Company has engaged the sereoes of NSO, 10
provide e-voling faciity. The e-woting shall commence from Wednesday, Fobruary 7
2024 at 9.00 a.m. (I5T) and shall end on Thursday. March 7, 2024 t# 5.00 p.m. (15T)
The e-voling module shal be disabled by NSDL for voling thenoafter. Once the wobe on
resohation & cast by Moembor, hefshe shall be nol alowed 1o change it subrsoquently
The detailed instructions for e-voting forms part of the Postal Ballol Nobce
Members who have not registered thes omail I are requesiod 1o register The sames in
it lollowsng muannoer
il Members hokling shares in physical mode, who have nol regishiancdupd sed ther
omail address are required to rogestar the samo with the CompanyH 1A by sendang
an e-madl 1o wayps 1@ alankit. com
i} M= pradmer e, |‘Ir'||.1r1'ﬂ.'l| shanes n demalenalred mode, who hawe nol regedered ther
emall address with their Depositary Participanis are required 1o get in touch with
thair Depository Participants with whom they maintain thesr demat acoound
The manner of e-voting by Mombers holding shares in physical mode, demateralzed
made and those who have nol registored ther e mad ad dresses B provided in the Postal
Ballat Notice
The resolutions, if passed with roguisite majorsty by the Members through Postal Balot
shall be deemed 10 be passed on the st dse of the voting period Le. March 7, 2024
Tha results of the Postal Balot will be snnounced on or bolore Saturdey, March 5, 30004
The results will also be disployed a1 the Regrstened Office of the Company, intmated o
thi Stock Exchange whoro the Company s shanes afo iSied and displayed slong wath
thie Scrutinizer’s report on the Company's wabsito wivw, bharstseats com and on the
wobsne of NSDU Lo, mtpsiwww.ovoting.nsdlcom |/
I ha Board of Directors has J||,||r|||-r|h-f| Mr HS HI"I.11|.1_ I".q:l'r|:|':|.1r11' Lot ey in Pracixe
fM-nH:u-l'.hq:l No. FCS: 25688 CFP No.2514). aned r.'lh'lti iy W Mgy ‘ﬁl"q:h [:l;,lﬂ:l.'-'l'l'
Secrelary in Practice (Membarship No FCS: 6673, CP No. 3317} as a Scrutinirer o
scrulmize tha l.|'|:|l|r'|ﬂ process Ina fair and transpanen marme
Meimibess aning iy quinry of ssues fegarding o-wehing may refer the Frequently Asood
Cuestions F ACH”) and thie & voting misnual available ol waw evolmgind s com, undoe
help section of contacl Ms, Palav Mhotre, Sense Manager, NSDL, o send an omad
to evoling ®nadl.co.in or call at toll free no, 1800 100900 and 1800 22 44 30 during
working hours on all working days. Membors may also wrte to the Company Secretary
al the Registered Office of the Company of can send o-mail al rluihharalaats. nel

For Bharat Seats Limited

Ritu B s i
Gurugram Company Secretary
February 7, 2024 FCS Na. 3401

Mome of holder | Kind of Securities | Mo. of Securities | Distinctive Numbers Bank's premizas at 11.00 A.M. on 29.02.2024 or on any other convenient data thereafier
And Foce Value without further nodice, at the absolute discration of the Bank,
Joana Mario Geeta | Equity Shares ond 38 B1B4704 — 6184741 ﬁ; : Df;'; :f Account No. Name and address of the borrower
De Sequei Rs 10/- Foxe Vol 8 BI06793 - 9706873 -
i Dl Ll 5 SIS 3D 1 | 29.07.2022 | 7260901246 | Mr. Pradeep Ramesh Agre, CI1 Dom's Park Phase
T 264549, 1964550 2, Buyog Magar, Vasai West, Landmark Aditva Honda
5 amzmir- TR Date: 07.02.2024 Sdi-, Indian Bank,
. Place : Mumbai Chief Manager
T V055696-1355717 et i
Place : Panjim - Goa S4/-
Date : 06.02.2024 Joana Maria Geeta De Sequeira
‘ﬁ' BHARAT SEATS LIMITED [ FORM B b
CIN: L34300DL 1986PLC0O23540 PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of
India (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS
OF ANIIRUDH CIVIL ENGINEERS AND CONTRACTORS
PRIVATE LIMITED

Particulars Details

1 | Name of corporate debtor  |Aniirudh Civil Engineers and

Contractors Private Limited

2 | Date of incorporation of 16/11/2011
corporate debtor
3 | Authority under which ROC-Mumbai

corporate debtor is
incorporated fregistered

4 | Corporate |dentity No. /
Limited Liability
Identification No. of
corporate debtor

5 | Address of the registered
office and principal office
(if any) of corporate debtor

U45400MH2011PTC223994

B-11, Sita Estate, Aziz Baug
Mahul Road, Chembur,
Mumbai - 400074

01st February, 2024

& | Date of closure of
Insolvency Resolution
Process

7 | Liquidation
commencement date of
corporate debtor

Date of pronouncement of
order by Hon'ble NCLT: O1st
February, 2024

Copy of Order received on:
2nd February, 2024

Ms. Kala Agarwal
Registration No: IBBI/IPA
002/IPNO0841/ 2019-2020/
12734

Address; 801, Embassy
Centre, Plot No. 207,
Jamnalal Baja] Road,
Nariman Point,

Mumbai 400021.

E-mail:
agarwalkala@gmail.com

8 | Name and registration
number of the insolvency
professional acting as
liquidator

8 | Address and e-mail of the
liquidator, as registered
with the Board

ol will have the option fo retain additional subscripfion up to ¥2,000 crore against
gach security menfioned above,

The sale will be subject to the terms and conditions spelt out in this notification
(called "Specific Notification’). The stocks will be sold throwgh Reserve Bank of
India Mumbai Office, Fort, Mumbai - 400001, as per the terms and conditions
specified in the General Notification F.No 4{2)-WEM/2018, dated March 27, 2018.

The auction will be conducted using uniform price method for 7.37% G3 2028,
7.18% GS 2033 and multiple price method for 7.30% GS 2053. The auction will
be comducted by RBI, Mumbai Office, Fort, Mumbai on February 09, 2024
(Friday). The result will be announced on the same day and payment by successful
bidders will have to be made on February 12, 2024 (Monday).

For further details, please see RBI prass release dated February 05, 2024 on the
RB| website — (www.rbi.org.in).

Attention Retail Investors®

[*PFs, Trusts, RRBs, Cooperative Banks, NBFCs, Corporates, HUFs and individuals)
Retadl inveslors can participate in the auctions for the amounts earmarked for them
on a non-compelilive basis through a bank or & primary dealer. Individual invesiors
can also place bids as per the non-competithve scheme through the Retail Direct
portal (hitps:firbiretaildirect.org.in). For mare information, defailed list and
telephone numbers of primary dealers/bank branches and application forms please
visit RBI website (www.rbi.org.in) or FIMMDA website (www.fimmeda.org).

Government Stock offers safety, liquidity and attractive returns for long duration.

“Don't get cheated by E-mails/SMSs/Calls promising you money.”

LARSEN & TUREO LTD.

Regtstered Office: L & T House, Ballard Estate, Maroftam Morarjee Marg,
Mumbal Maharashira-A000094

Matice is heraby given that the Certificatels) for the under mentioned Equity Shares
of the Company hawve been lost f misplaced and the holders) of the said Edquity
Shares fave applued (o the Company 1o issue dupsicate Share Certilcatels)

Any parson who has a claim in respect of the said Shares should lodge the same
with the Company at its Registered Office within 15 days from this date slsa the
Company will procesd to issue duplicate cerificate{s) to the aforesaid apphcants
withouwt any further intimation.

Folio No. Name of Shareholder | No.of | Cart. Diecinciine Mo
SHARUKH KAIKOBAD TAFTI | 3410 580221946

70683450 SAROSH KAIKOBAD TAFTI | (F.v. |376957 TO
SOLTOON KAIKOBAD TAFT | Re-25) IR
_{Deceased) 2.

Piace: Mumbai Name Of Applicant : SHARUKH KAIKOBAD TAFTI,

Date: 07/02/2024 SAROSH KAIKOBAD TAFTI

e e e

e
e oLl

&y 2fFrrs  srefYezr Regional Office, Kanpur Metro Region: 118/330, S LR !
Bank of Baroda 1st Floor, Gumti No. 5, Kaushalpuri, Kanpur - 12 adar (W) ’
o> __s= 1«

1 [ CLASSIFIED CENTRES IN MUMBAT

Dadar (W),
Phone : 2422 9241/
2422 0445.

DEIVIANID N(

Here by this is to inform that under name

13(4) of the SARFAESI Act 2002.

The borrower's attention is invited to provision of sub-section (8) of 13 of the act, in respect of time
available to redeem the secured assets, that after publication of public auction/inviting quotation/tender/

private treaty your right to redeem the secured assets will not be availa

B

orrower has notrepaid principal and interest thereon of the loan.
Therefore the loan become NPA on below Dated . A notice under section 13(2) of the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 was issued at last known
address, which was returned undelivered. Therefore we again inform to under named borrower/ Guarantor
by this public notice to repay the loan amount due including interest and other expenses as mentioned in
this notice within 60 days from the date of publication of this notice otherwise bank will take action u/section

ble.

ranch : Panki Site-1, Kanpur

DATEY Adbvertising,
Datey Bhavan, Dadar (W)
Mobole : 8452846979/ 9930949817

Achievers Media
Bandra (W.),
Phone : 22691584

NAC
Bandra (W),
Mobile : 9664132358

Reckon
Bandra (W.),
Mobile : 9867445557

Space Age Advertising,
Bandra (E)

Name and Address of Borrower / Guarantor and Security agreement with brief
description of securities/N.P.A. Date & Outstanding Amount as per Demand Notice

Phone : 26552207
Mobile : 9869666222/ 9869998877

Kirti Agencies,
Khar (W),

Borrower : Shri Mukesh Bhatia S/0 Late S.K. Bhatila and smt. Sunita Bhatia VW/o Shri Mukesh Bhatia
Both R/o : House No. 7/143, Swaroop Nagar, Kanpur and Also at Flat No. 1103, 11th Floor, 'B' Wing,
Building No. 10, Antratica Lodha Aqua Co-op. Housing Society Ltd., Simplex Mill Compound, Western
Express Highway, Opp. Thakur Mall, Near Dahisar Check Naka, Meera Road ( East), Distt.- Thane,
Maharastra-401107. N.P.A. Date : 11-01-2024 - Demand Notice Date : 31-01-2024

Property : Land and building situated at Flat No. 1103, 11th Floor, 'B' Wing, Building No. 10, Antratica
Lodha Aqua Co-op. Housing Society Ltd., Simplex Mill Compound, Western Express Highway, Opp.
Thakur Mall, Near Dahisar Check Naka, Meera Road ( East), Distt.- Thane, Maharastra-401107 in the
name of Shri Mukesh Bhatia S/o Late S.K. Bhatia and Smt. Sunita Bhatia W/o Shri Mukesh Bhatia , Area :
Carpate Area 732 Sq. Ft. Equivalent to 81.83 Sq. Mtr. Biltup. Bounded-North : Building No. 11,

South : A-Wing, East : Western Express Highway, West : Vatika Building.

Outstanding Amount as per Demand Notice : Rs. 60,22,880.15 + Intt. +Others Charges

Phone : 26047542.

Hindustan Advertising
Vile Parle (W),
Phone : 26146229

Promserve
Vile Parle (W),
Mobile : 9167778766

Venture
Andheri (E)
Phone : 61226000

Anuja Media
Andheri (W),
Mobile : 9152895703

Bombay Publicity
Andheri (W)
Mobile : 9870703542

10) Address and e-mail to be
used for correspondence

with the liquidator

Address. 801, Embassy
Centre, Plot No. 207,
Jamnalal Bajaj Road,
Mariman Point,

Mumbai 400021,
E-mail:
accpl.cirp@gmail.com

01st March, 2024

11| Last date for submission of

claims

Motice is hereby given that the National Company Law Tribunal,

Mumbai Bench has ordered the commencement of liquidation of

the Aniirudh Civil Engineers and Contractors Private Limited on

1st February, 2023 (copy received on 02nd February, 2024)

under section 33 of the Code.

The stakeholders of Aniirudh Civil Engineers and Contractors

Private Limited are hereby called upon to submit their claims with

proof on or before 01st March, 2024, to the liquidator at the

address mentioned against item No. 10.

The financial creditors shall submit their claims with proof by

electronic means only. All other creditors may submit the claims

with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract

penalties.

Sd/-

Ms. Kala Agarwal

tiqqiggtm - Aniirudh Civil Engineers and Contractors Private
It

IP Registration No: IBBI/IPA-002/IP-N0O0841/2019-2020/12734

AFAvalid till 24th August, 2024

Date: 07.02.2024

M | PROPERTIES

Godrej Properties Limited

CIN : LT4120MH1985PLCI3530E
Regd Office : Godre) One, 5th Floor, Pojshanagar, Eastem Express Highway, Vikhroli (East), Mumbai - 400 079,
Tel.: +81 22 6169 8500; Fax: +9122 6169 8888; Email: secretardalfgodrejpraopertes com; Website: www.godrejproparties,com

Extract of Unaudited Consolidated Financial Results for the Quarter and Nine Month Ended December 31, 2023

Date : 07-02-2024

Place : Kanpur (U.P.) / Thane (Maharastra)

Carl Advertising,
Andheri (W),

Authorised Officer

Phone : 6696 3441 | 42.

Place : Mumbal y

(¥ in Crore)
| Sr. | Particulars Quarter Quarter | Quarter | Nine Month | Nine Month | Year
Mo, Ended Ended Ended Ended Ended Ended
31122023 | 30002023 | 31122022 | 3.122023 | 31422022 | 31.03.2023
[Llnau:HIadi 1Unaudltad] {I..Inaudlta:!]n [Unau:ﬂladi H.Inaudltud] Audited)
i“i""ﬁéﬁéﬁ'ﬁé’ﬁ-ﬁrﬁ'i:ih'e?&iihﬁs | 3044 | M3 ’.’ 19623 | 160953 | 60599 | 225226 |
|2 | Proft before tax 34.66 42| 10132 | 39000 | 22554 T95.ET |
[ 3| Profit after tax 62.72 ?Eﬁ-ﬂ 56.40 | ?b'i?ll:l:r, 166,73 G20 60
| 4 | Profit after Tax {After Non Controlfing Interest) 62.27 6680 5874 [ 25401 | 15925 57138 |
|5 | Total Comprenensive Income _ 6282 | 7282 8615 | 26990 | 16609 | G113
I [ Tu:ﬂal Comprehansiva Income (A n;ATtE-ann Emrnllmglnleresn 6247 E?.F.«E.i 58.49 254, 86 | 15861 67252 |
7| Paid-up Equity Share Capital  face value per share: 75 | 139.02 13902 13901 | 13902 _!_"_J.E’_*F'_‘_.__1_5':_9_-?.“!._.
E | Eamings Per Share | * Mot Annualised) (Amount in INF) | ; .
() Basic () 224" | 240 211" | .5.!-..1.4.'.... 3,73 055
(b) Diluted () 224" | 240" | 21 | . 14" 573" 20.55
Key numbers of Audited Standalone Financial Results
. . (% in Crore)
Sr. | Particulars Quarter Quarter Quarter | Nine Month | Nine Month Year
No. Ended Ended Ended Ended Ended Ended
| 31.12.2023 | 30.09.2023 | 3122022 | 3422023 | 31122022 | 31.03.2023 |
[Hnau:ﬁledh Wnﬂudll.'ad] {I..Inal.ndlted} [ [Llnaul:llrledi 1l.lrmud|ted] :Aud:ted}
1| Ravenua from Operations. 13615 |  2245B | 17846 | 67071 | 54483 | 115505 |
| 2 | Profit before lax 15761 | 15137 [ 18572 | 44709 | 52420 83054 |
[ 3 | Profitafter fax 103.36 | 122.76 | 12675 | 347 45 . 389.15 B55 67
i 4 | Paid-up Equity Shara Capital [ face valua par share: T35 ) 138.02 | 139.02 | 138.1 139.02 | 138.09 135201
| & | Reserves (excluding Revaluation Reserve) 10157 47 | 1005278 ' 9,935.68 ' 1015747 | 953668 9.806.12
6 | Metworth 10.296.49 1018180 | 967569 | 1029648 | 967568 | 994513
| 7 [GrossDebt | 1048270 | 083022 | 588810 | 1046270 | 568910 | 640010 |
| & | DebEquiy Hatu:u-:r-le!::l 069 | 061 | (.28 0.69 | 0.26 a2
[ 9 Earmng_s_F_‘g-r_Shar&i Nnt.ﬁ.nnuallsem [ﬁ.m-:nuntln INF‘.] - _ | - o ]
(&) Basic (%) XS 442" | 467" | 12500 | 14007 23.58 |
() Diluted T 3rr | 441" | 487 | 12500 | 14.00* 23158
| 10| Debt Senvice Coverage Ratio (DSCR) 130 | 48[ 023 | 4| 058 081 |
| 11 | Interest Service Coverage Ratio {ISCR) 130 | 146 | 260 | 146 | 273 | 292
By Order of the Board
For Godrej Properties Limited
Sdi-
Place: Mumbai Pirajsha Godre|

Date: February 06, 2024

Executive Chairperson

Note :

(a) The above ks an exiract of the delailed format of Quarterly Financial Results filad with the Stock Exchanges under Regulation 33 and 52{4) of the SEBI (Listing Obligations and
Disclosure Requirements) Regulations, 20135. The full format of the Cuarterdy Financial Results are available on the Stock Exchange wabsitas viz. waww.bseindia.com and
www.nseindia.com. The sameis atso available on the Company's website viz, www.godrejproperies.com

(&)
have made ta BSE Lid. and can be accessad on waw_ besindia, com

L

fi-nﬂnci“. ep. .in

For the item referred in sub clause (1) to (q) of the Reguiation 52(4) of SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, the perfinent distlosures

S Asian Star Company Limited
ASIAN STAR Registered Office: 114-C, Mittal Court, Nariman Point, Mumbai 400 021.

Emall Id- secretarial @ asianstargroup.com, Website- www_asianstargroup.com
Tel No: +91 2262444111, Fax: +91 2222842427
CIN: L36910MH1995PLC086017

EXTRACT OF STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER
2023

ENDED DECEMBER 31,

Gauri Press Communication,
Andheri (E),
Mobile: 9820069565/ 9820069568

Keyon Publicity
Andheri (E.)

Phone : 28253077
Mobile : 9920992393

Lokhandwala Advertising,
Andheri (W),
Phone : 26364274 | 26316960.

Multimedia Informatics
Andheri (W),
8286013339

Prime Publicity Services,
Andheri (E),
Phone : 26839686 | 26830304.

Consolidated

Zoyz Creations
Andheri (W),

Motes

1 The above is an extract of the detailed format of Guartesdy financial Results filed with the Stock Exchanges under Regulation 33
of the SEBI |Lating and Cther Disclosue Requirements) Regulations, 2015, The full foemat of the Cuartery financial Results
Are avallabde on the welssilas of the Company Le, W, asianstsngronm, oonm and e Shock Excimngo Lo wisiw, hissrda, com

2 Other Comprehensive Income is maindy comprising of foreign currency fransalation income / (loas) anising on consolidation of
foresgn subsidiaries which hitherto was under Foreign Currency Transalation Reserve a5 per the earier accounting standards,
niciw routed thrcisgh the “Other Comprehenseave Income (loss) as per the IND AS, The same is notto be considensd as part of the

et profit) knes) and for computatio of Earming Per Share as perthe IND A5

3  The above unawdied financial results were reviewed by the Audit Committes and taken on record at the mesting of the Board o
Directors held on Febmany 05, 2024, The resulis have aleo been subjected o limited review by the statudory auditors of the compa .

4 Thz figuing:s Ror e prisaols penodstpear have besn regroupedirectasshed bo rmake them comparabhs with those of curment pencd

o

Flace: Mumbal
CiaterxFebruany 06, 2024

CHAIRMAN, CGFO & WHOLETIME DIRECTOHR

By orderof the Board
For ASIAN ETAR CO.LTD.
Sdi-

ARVIMD T, 3HAH

(DIM - D0004720)

Phone: 022-26288794
Sr. Particulars Quarter ended Mine months ended !::Eﬂ':rd Mobile: 9833364551/ 9820199918
Lk 31.12.2023 | 30.00.2023 |31.12.2022 | 31.12.2023 | 31.12.2022 | 31.03.2023 e
Unaudited | Unaudited|Unaudited| Unaudited| Unaudited| Audited Do 28 o
Neha Agency,
1 Total Income from Operations BATIST2] 01809009 | BOETS30 | 254 70562] 330RF200 | 446 T9210) Goregaon (E),
- Phone : 2927 5033.
2 ket Profit) [Loss) forthe penod (Bafors Tax, Mobile : 9819099563.
Excephons and/ or Extracdinarny hems) 249725 204877 | 182354 TasR08)  BAEI34 1056255 CSP
3 | NetProfit/ (Loss) for the period Befors Tax e 5400931
{after Exceptional and " or Extracrdinary lems) 249725 204677 | 182354 7388090  BAEL3 1048143 Shark Enterprises,
G E),
4 | MetProfit! {Loss) for the percd After Tax o a5 96863587
{efier Exceptional and / or Extrecmingry hems
Adresult Services,
and for Minoly Inlznes!) 180807 176567 | 132953 LBE6ER3] 6AESI2 BAE3E) Goregaon (W)
" o e — Phone : 28762157 | 28726291.
Comprabensiva Incomea
i 3 . Samartha Advertiser Pvt. Ltd.,
{Comprising Proft ) (foss) for the panod (afer tax) Goregaon (E),
Phone: 26852294
and Cther Comprehensae Income {afier Tax) 174854 17820 | 13216 SE1BO5] 632006 TEMT2 e s
Farevaheof share s, 100- Fs 10 s, 100 Fs - F=. 100~ Fs 10~ Target Media,
6 | Equiy Shane Capital 1p0068| 1@0068 | 160068 1680088| 150068 160068 .
T Fesenes {exduding Revaluation Heseres) as per AD Support Advertising,
Malad (W),
Balancesheet dete 14175443 MZb‘;le:(98)69463650
& | Eamings Per Share (EPS) (ol Az, 10 each) Bijal Visual Ads,
betore Extracrdinary hems ualsed) Malad (W),
o Phone: (2&)935457/ 28805487
a} Basic 1 .‘EEI 03 B3 3659 4076 5163 Mobile: 9322265715
b} Ciluted o) b 1L B3 3655 405 g Sarvodaya
Born:'alt W),
a Earning per share (EPS) (ol Fs. 10/ gach) Mobile : 9322139909
after edrcrcinany iems (ot annuakssd) Ad Plus
; Mira Road (E)
a) Basic 11235 03 a3 36559 40T 5163 Mobile : 8779657505
b Diluted 18 1105 B i Firs A0 TE 8L Ashansi Advertising & Press Relations,
Mira Road (E),
(2 In Lacs)| Mobit: 9533933505
Standalone %.lg.y;t:;eerrtgig,
JE. Particulars Quarter ended Nine months ended | Year kieelez L
0. Sy .
A1A22023 | A0.09.2023 (1122022 | 311022023 | 31122022 | 31.03.2023 %‘fg;}%ﬂmmg’
Unaudited| Unaudited|Unaudited| Unaudited| Unaudited| Audited L8 PEARPE PR TP
Mayuresh Publicity,
Virar (W).
Tatal Income from Operaticns GRS T TATRAS | T10GEIT | 20008662 26205574 | 34150842 P;,':,:e(: 0)250_ 2503913
2 | MetProft/ {Loss) for the period (Belone Tax, Mobile : 9923935556
Excepliona and) or Extracrdinany Rams) 215203 183853 | 145048 B36266] 62333 7048 33 ;l;lnsv':lla Advertising,
3 | MetProfit/ {Loss) for the period Bebore Tax Lhonekl02222 7481970
H i o 5 - ! r 2 ! . J : i Ronak Advertising,
{after Excepiional and !/ or Extraordinany |bems) 215203 183853 | 1465048 BAE2 65| 652333 TBET 20 .
Vashi.
4 Met Profit / (Loss) for the penod After Tax P‘;zsobnl; : 97;%%;360/ 9820152753
: < Mobile: 15275,
{after Exceplional and/ or Extracrdinany Bams
and for Minority inerest) 143234 148575] 196118 | 490270 479632 | 573140 Rahul Advertising
. ; : Phone: 022-65119998
] Tartzd Cl'_'.l'I'IIFII'EhE'I'IEdI’-'E|I1=Iﬂ'IE ‘rl:-rlhg petiod Mobile: 9520200044
{Campieig Froll; [FGEE_:' el poiod (o 22 S.Kumar Publicity,
and Cither Comprehensive Income (afisr Tax) 145234 148575 | 1,161.18 4902 70] 47832 573822 Vashi,
h : 984
Face value of share Re10-| Rstot| Rsto-|  Rstor] Rstos|  Reton Mobite : 9520859548
3] Paid up Ecuity Share Capitsl 10068 | B0 | 160068 1.60068] 1,60068 1,60068 Siba Ads & Communications,
Vashi,
7 | Beserves jexchaing Revaluation Resene) as Phone : 27892555/ 61372555
pﬂftﬁlﬁnﬂﬂ shied clabe 21,632.15 A.M. Corporation,
8 | Eamings Per Share [EPS) (of As. 10+ each) Phone 67311000,
belore Exlraondinany Beems (nol annuaised) I;Zmit?g;mismg’
a} Basic 932 834 725 M.EE' 2956 3581 Phone : 25345294 | 25380080.
b} Dhluted G.a2 9,34 735 A3 2096 3581 Ashwini Communication,
4] Eaming per chare (EPS) (of Rs. 10/-each) IT,Z‘;:’; :(VZQ;M P
afier extracrdinary items {not anmaalised) Mobile : 9820927100
a} Basic 832 B34 725 LR 2996 3581 %angal(%lvtg & Consultancy,
ane .
Phone : 2538 8134
b} Dilubed 332 33 725 3153' =33 bt Mobile: 9869197367

Sahil Advertising
Thane (W),

Phone: 25406749,
Mobile: 9223355732

Sarathi Enterprises,
Thane (W),

Phone : 25426604
Mobile : 9920003886

Shireen Advertising,
Thane (W).
Phone : 25343648 | 25341538

Surbhi Advertising
Thane (W).
Phone: 67924448/9, 66743142

Swati Advertisers,
Thane (W),
Phone : 9820786203

Mayekar's Ad Junction,
Dombivli (E).

Phone : 0251-2862551
Mobile : 9870017985
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PUBLIC NOTICE

[Date : 07/02/2024 Sd/-

NOTICE is hereby given on behalf of Mohd.
Ziauddin Mansoori in respect of the
property more particularly described in the
schedule hereinafter referred to as the “SAID
INDUSTRIAL GALA” that in respect of the
Public Notice issued by the AU SMALL
FINANCE BANK LIMITED
(CIN:L36911RJ1996PLC011381) dated
02/02/2024 the Secured Creditor/
Authorised Officer has offered to purchase
the said industrial gala and Mohd. Ziauddin
Mansoori has accepted the said offer for the
purchase of the said industrial gala.

Hence, any persons apart from the name
mentioned having any claim, rights, title,
interest and demand whatsoever in below
mentioned property hence they can claim
within 15 days at the office of Adv. Aalaya
A. Khan, having address at Office no. B-98,
Shanti Shopping Centre, Near Railway
Station, Mira Road (East), Thane 401107
from the date hereof, failing which it shall be
deemed that Mohd. Ziauddin Mansoori
can purchase the said industrial gala without
any letand hindrance from any third party.

Schedule of the Property
Property situated at Gala No. 209, 2nd
Floor, Ajit Industrial Estate, Ajit
Industrial Wala Premises CHSL, Off.
Western Express Highway, Near Lodha
Aqua, Mira Road East, Thane, 401107.
Admeasuring 403 SQ FT. having four
boundaries as: East- Liijat Papad
Company, West-JD Estate, North
Siddhivinayak Industry, South-Industry.

Place : Thane MUMBAI LAW FIRM;

ADV. AALAYA A. KHAN

ADVOCATE HIGH COURT, MUMBAI.
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PUBLIC NOTICE

My client, MR. RAJESH SHANKAR PATIL is
owner of Flat No. C3/11, 1st Floor, THE DRUG
EMPLOYEES CHSL, Panchpakhadi, Thane (W)
400601. My client's Brother MR. ASHUTOSH
SHANKAR PATIL had gifted his 50% share in the
said flat to MR. RAJESH SHANKAR PATIL vide
Gift Deed dated 10.02.2021 and registered the
same with joint sub registrar having Doc. No.
TNN2-3369-2021, Dated 10.02.2021.

MR. RAJESH SHANKAR PATIL AND MR.
ASHUTOSH SHANKAR PATIL had purchased the
said property from MRS. LATA M. NAGRAJ vide
Agreement For Sale of Ownership Flat dated
03.11.1998 and registered the same with joint sub
registrar having Doc. No. TNN1-5291-1998. MRS.
LATA M. NAGRAJ had purchased the said
property from MR. S. G. GUNJIKAR vide
Agreement For Sale dated 28.04.1991. MR. S. G.
GUNJIKAR has allotted the said property by
DRUG EMPLOYEES CHSL. vide Allotment
agreement dated 26.06.1983.

The (1) Gift Deed dated 10.02.2021 which is
entered between MR. ASHUTOSH SHANKAR
PATIL and MR. RAJESH SHANKAR PATIL and
(2) Agreement For Sale Ownership Flat dated
03.11.1998 which is entered between MR.
RAJESH SHANKAR PATIL AND MR.
ASHUTOSH SHANKAR PATIL and MRS. LATAM.
NAGRAJ and (3)Agreement For Sale dated
28.04.1991 which is entered between MRS. LATA
M. NAGRAJ and MR. S. G. GUNJIKAR and (4)
Allotment agreement dated 26.06.1983 which is
entered between MR. S. G. GUNJIKAR and
DRUG EMPLOYEES CHSL are lost/misplaced by
my client for which my client has filed an FIR at
Vartak Nagar Police Station, Thane at Property
Missing Register No.0069/2024 dtd 13.01.2024.
If, anyone finds the same or has any claims about
the same then such person/s can contact me
within 14 days fromissue of this notice. sdr-

Date: 07/02/2024  (Adv. Shital Kadam Chavan)

Add.: B-101, Shri Sai Samarth CHS.,
Kharigaon, Azad Chowk, Kalwa, Thane-400605
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JEHTE fTT, ¥ R TS dorelm I I FERTE Ao favaT aen
I, 9%4%0 T FA 9% Y Welel JEATAR ABHT FRUIR MR-

9) R TS Porell <IN NI 3T BT ? ST e ~ARY Fd I T WRTT TS P ?
?) Tl e Berell RBed TaR <IN A=y e B ?

S e (Juf)

q. AT 9000/-
(3r) ST e A . 9000/ - AT (e TIY T TTR BafeT )
AT fAeper (o)
.| e febar | .o e HeTRITorepT (&7 | Heaieh T | geei/ et | faror
1 NI NIL NIL[ NI NIL 0.00

(%) TR AFHT:- NG F. of - AT (3R FI BT )

AT AB FHROHEY PIOTRT PTET BRee SAGATET IRIST IR JRTaT 07T Syt
Y S o BT & A IR e AREIRT A g o ar
FRITA T TR et ST A< ITaardY. TR SHeredT o b= faaR
HAT SAVR AR, T G BIPIT 7 NN BT BT A E SRy
AT A TR DA ST G ST {FPTeArarar A <F M ey STRfrer.

& AT w1y TR T Praterarer Rrerrnfeh ot i 30/99/3023 R fed.

&/
SR

WER ot

=, St Sfran o =, 59 w9y, ﬁamﬁ
U IS .63, WHUMR TAT TH
HIFEe., ©IH U, fashredt (7 gars‘—
XOOOCSWWWWW
FTTIHTOT a8, HEl WRTSHIO §
A 22 T LYy () I
F.40/- VAR 4 YOITU SO herer
SISTER ITIHTOIG 3. 2% TR, ST hIUTER!
T HUSTAE TEEEHET el I
TR %4 fearwT g wrTsmErs
feradia et e

frereft e forgw we

¥as$ derdiy

PUBLIC NOTICE
Itis hereby informed to the public at large that

the name of Mr. Wajir Mohmad Ismail Parkar
(Aadhar Card no. 892 9183 5642) (Pan Card
no. AUAPP6150G) residing at Flat no. E6/
202, 2nd Floor, Landmark, Poonam Nagar,
Andheri (East), Mumbai: 400093 stands
corrected as Mr. Wajir Mohammad Ismail
Parkar. The abovementioned name and
aforesaid name are of same person residing
at the permanent address mentioned herein

above.

foeror: gerg fEATe: 01.03.303%
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-3 : investorrelations@mepinfra.com * J=@TEE : www.mepinfra.com
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